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(Arising out of Order-in-Original No.02/Commr./C. Ex/NOIDA/2025 dated 
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Shri Sanjiv Kumar, Manager                            …..Appellant 

 

VERSUS 

Commissioner of CGST, Noida                        ….Respondent 
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Shri Abhinav Kalra, Chartered Accountant & Shri Nishant Mishra, 
Advocate for the Appellant 

Dr. Raju Sakthivel, Authorized Representative for the Respondent 
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 The appeal is allowed. For order, see order of date in 

Excise Appeal No.70638 of 2025. 
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